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 [ORDER PER: BENCH] . 

 

 Registry  has confirmed that defect has been rectified.  Hence, 

Registry is directed to allot appeal No. and list the matter for disposal in due 

course. Learned counsel requests that a copy of this order may be issued by 

dasti.  Prayer allowed.  A copy of this order may be issued by hand. 

 (Order pronounced and dictated in open court) 

 

                                          (S.K. Mohanty)                                            

Member (Judicial)  

 

 

(P. Venkata Subba Rao) 

Member (Technical) 
 
Neela reddy 
 



 

 

 

 

 

 

 


